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MR. SPEAKER: ltem Numbers 13 and 14 shall be taken up on a later date. ltem Number 15, Matters under Rule
377 be treated as laid on the Table of the House.

Title: Need to open a Jawahar Navodaya Vidyalaya in Karauli District, Rajasthan — Laid.
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* Treated as laid on the Table of the House.



